
L.ENTAAL A.atiNisTAATIVE Thi BURAL , ALL Nti tiD B tok. 

Allahabad Lated this 10th day of May, 1999 

original Application 1Vo„151 of 199 6  

k.auctAivi • 

Hontble Mr, S.K. Agrawal, 

Honshle .fir _ 	AamAkrihnAni  

Shri Bhagwat S/o sri ham Karan Yadav, 

rtio Siswari tiaghubir Singh, 

Kasaila, Aistrict Basti 

(Sri Anil Kumar Advocate) 

	Applicant 

Versus 

1. Union of India through 

lArec tor General Post Office, Lucknow. 

2. Beni or Superintendent of Post offices, 

Basti £vision, Basti. 

3. superintendent of Post offices, Basti 

Division, Basti. 

4, 	Sub ii vi si °hal In spect or( East) 

Basti.  

J • 	 ct rtamji Yaav son of Late sri Lal u Yadav  

0 Village Belwarled P.U.  Kakhnhat 

1. agar Bazar, Jistt-Basti. 

fripathi, Advocate) 

• • • 
	 .-̀ respondents 

U rt jij 

1;1v Hon' 

In this 0.A the prayer of the applicant is to appoint 

the applicant in the Post office of Pakri or L;hila on the 

post of 	 in district Basti and also to direct the 

responcte its to decide the representation of the applicant 

dated 11-10-1995 by a speaking order. 

2. 	Luring the course of arguments learned lawyer for 



— 2 — 

the applicant has pressed. only belief Lvo.) i.e. a direction 

to the respondents to decide his representation dated 

11-10-1995 by a reasoned and speakina order as per Mules. 

3. 	vve have heard learned counsel for the respondents 
,perused 

also,Lthe case file 

and 

4. ..e direct the respondents to decide the representa tion 

of the applicant dated 11-10-1995 by a reasoned and speaking 

order as per /idles within three months from the date of 

receipt of a copy of this order, 

5. AN o order as to costs. 


